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Dr. P. 8. Deshmukh: Yes; we have
taken as many as six States inclu
Bombay, West Bengal, Punjab, U.P.
Madhya Pradesh.

Floods

*199. Shri Gidwani: Will the Minis-
ter of Food and Agriculture be pleased
% state:

(a) the approximate. velue ' of crops
destroyed by floods and heavy rains
during this year in Punjab, PEPSU,
Delhi, Uttar Pradesh and other
States;

N (b) whether there will be any de-
ficit in food production as a result
thereof;

(c) the Central aid given to the
sffected areas and the amount receiv-
ed from foreign countries in this res-
pect;

(d) whethcr Government have asses-
sed the loss of life and property and
the number of cattle heads lost; and

(e) if so, the details thereof ?

The Minister of Agriculture (Dr.
P. S. Deshmukh): (a) to (¢). A state-
ment is laid on the Table of the Lok Sabha.
[See Appendix I, annexure No. so).

Sir, before any supplementaries are
asked, I would like to mcke it clear that
in statement (I) the figures given are
those which havc been supplied to us by
the State Governments. We have not
tried to interfere with them but it is
apparent that they are, in most cases,
grossly exaggerated.

Shri Gidwani: What will be the
basis of correct assessmunt on which you
can rely if the State Governments " do
not supply the correct information ?

Dr. P. S. Deshmukh: These are
first approximations. We have not
rgccived the detailed re=ports and calculs-
tions.

Shri Gidwani: Wh n do Government
expect to receive the exact calculations ?

Dr. P. S. Deshmukh: In due course.

Shri Gidwani: The second part of
the statement says:

“Though extensive  damag- has
been caused to the crops inm
different States. from present
indications it can be said that
the overall production in the
current season is not expected'
to show any significant varia-
tion from the previous scasem’s
output.”
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What is the basis for making that state-
ment when the exact figures are not known ?

. Dr. P. S. Deshmukh : The basis
is observation of crops all over the coun-
try.

Shri B. K. Das: May I know wh~ther
any information is available as to the
estimated area in which any alternative
crop is likely to be grown after the
floods ?

Dr. P. S. Deshmukh: 1 hopz this is
a general question so far as all the arcas
are concerned. There is no question of
alternative crops in most places where
the crops ere not utterly destroyed, and
some crop is grown. For instance, su
posing wheat sowing is not possible,
then barley is sown in Punjab and likewise
the land in most places is utilised.

Sardar Hukam Singh: May 1
know whether complaints have come
to the notice of Government that the
district authorities have refused to associate *
members of non-Congress organisations
in the distribution of relief even whea
those members offered their co-operatiom
:‘ml:l ;vhen they are ready to give every

elp

Shrimati Renu Chakravartty: That
isusual. |

Dr. P. 8. Deshmukh: We have net
received any such complaint.

Shrimati Ila Palchoudhury: How
much Central sid has been given te
West Bengal for the floods?

Dr. P. S. Deshmukh: We have givea

a grant of Rs. 99.42 lakhs and a loan ef
Rs. 98.67 lakhs te West Bengal.

Sardar Iqbal Singh: Is Government
aware of the fact that soo to 1000 villages
have been totally washed away in the
Punjsb and do Government propose te
give any special grants to these villagers
3o that they can build new villages in those
places ?

Dr. P. S. Deshmukh: So far as we
are concerned, there is ample provisiom
in the rules. We have decided upom
a policy for relief. The State Govern-
ments do itand we contribute our part
which we have promised to give.
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Dr. P. S. Deshmukh: 1 hope the
House, will realise that there is no questiom
of immediate aid. The State Govern-
ments have their own resources and they
can spend out of them under any
particular scheme. The actual passing
of any financial aid will only arise when
the State resources are insufficient. In
due course accounts would be made up
and whatever relicf we promised to give
them will be given. Merely because a
particular State is not mentioned, that
does not mean that we are not giving any
assistance to that particular State.

Shri D. C. Sharma: Is the Govern-
ment aware of the fact that on account
of the recent ficods large tracts of land
have become unfit for cultivation? Have
the Government thought out any plans
for making them worth cultivating or will
some other land be given to those persons
who have suffered on account of that?

Dr. P. 8. Deshmukh: I am sorry
that I am not in a position to agree to
the first part of the %‘uestion that my
hon. friend has put. To my knowledge
no land has been rendered so unfit as not
to be cultivable at all.  Of course, the
crop may vary ; it may not be so good as
otherwise it might have been. But, 8o
far as my information goes, most of the
lands which were flooded even in Punjab
are cultivable either by wheat or by
barley.

Pandit D, N. Tiwary: Are Govern-
ment aware that scores of villages have
been eroded in Bihar and the inhabitants
of those villages have no other land to
settle on ? Are Government doing any-
thing for those villagers who have no lands,
to acquire land give them?

Dr. P. S. Deshmukh: I have no
information with respect to this. The
State Government has not made any re-
ference to this.
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Sardar Hukam Singh: Is it the
information supplied by the Punjab

Government that no areas -have beea
rendered uncultivable absolutely ?

Dr. P. S. Deshmukh: I based the
reply I heve given on a talk which I
had with the Development Minister of
Punjab; and, he told me that about 5 te
10 per cent of the*area which was under

rg enough for being
cultivated with wheat but that it would be
possible to cultivate it with barley. It
was not mentioned that any land was se
badly eroded that no crop can be raised.
I do not however, deny the possibility.
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Shri B. K. Das: May I have a break-

up of the value of food crops and other
crops that have been destroyed?

Dr. P. S. Deshmukh: I am not
sure whether the Government has beea
supplied with these break-ups. I’ want
notice. .

Shri Ramebandra Reddit May
1 d“:ed wg::ether ;htc_: G%ﬁmmau have con-
side need for lding & permanent
Flood Relicf Fund?

Dr. P. 8. Deshmukh: I hope, Sir,
that no necessity for creating a Flood Relief
Fund would arise—at least of & permanent
nature. I do not expect the floods to be
pecmanent.





